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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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WELCOME TO PARLIAMENTARY DELEGATION
FROM MONGOLIA

MADAM SPEAKER: Hon. Members, at the outset, I have to make an announcement.

On behalf of the hon. Members of the House and on my own behalf, I have
great pleasure in welcoming His Excellency Mr. Damdingiin Demberel, Chairman of
the State Great Hural of Mongolia and the members of the Mongolian Parliamentary
Delegation who are on a visit to India as our honoured guests.

They arrived in India on 8" December, 2010. They are now seated in the
Special Box. We wish them a happy and fruitful stay in our country. Through them
we convey our greetings and best wishes to His Excellency the President, the Prime

Minister, the Parliament, the Government and the friendly people of Mongolia.
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... (Interruptions)

11.01 hrs.

At this stage, Shri Dilipkumar Mansukhlal Gandhi, Shri P. Kumar, Shri Shailendra
Kumar and some other hon. Members came and stood on the floor near the Table

... (@rEr)
MADAM SPEAKER: This is Question Hour. Q. 421 — Shri Suresh Kumar Shetkar.
... (Interruptions)
T FEGT : YLIhTA Tl Qg |
... (@rgEr)
JEUET HRIGHT : 37T Y1 SHTE AU Tl SM3Y 3R TSI T Qg

.. (o)
MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... ~
THE MINISTER OF STATE IN THE MINISTRY OF PLANNING, MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS, AND MINISTER
OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND
PENSIONS (SHRI V. NARAYANASAMY): They are showing papers. They cannot

show the papers. ... (Interruptions)

LAY FRISAT : Y U SHTE 1T Tt S8 3R YIhTT ol STy |

... (cgagm)

MADAM SPEAKER: The House stands adjourned to meet again at 1200 hours.

11.02 hrs.
The Lok Sabha then adjourned till Twelve of the Clock.

* Not recorded
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)
... (Interruptions)
12.0% hrs.

At this stage, Shri Naranbhai Kachhadia, Shri Shailendra Kumar, Shri Chandrakant
Khaire, Shri S. Semmalai and some other hon. Members came
and stood on the floor near the Table

... (Interruptions)
12.0% hrs.
PAPERS LAID ON THE TABLE
MR. CHAIRMAN : Now, Papers to be laid on the Table of the House. Item No. 2 —
Shri Salman Khurshid.

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS
AND MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
(SHRI SALMAN KHURSHEED): Sir, I beg to lay on the Table a copy each of the
following papers (Hindi and English versions) under sub-section (1) of Section 619A
of the Companies Act, 1956:-

(1) Review by the Government of the working of the National Minorities

Development and Finance Corporation, Delhi, for the year 2009-2010.

(2) Annual Report of the National Minorities Development and Finance

Corporation, Delhi, for the year 2009-2010, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3720/15/10)

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): I beg to lay on the Table a copy each of

the following papers (Hindi and English versions) under sub-section (1) of Section

619A of the Companies Act, 1956:-

(1

(2)

3)

(4)

(1)  Review by the Government of the working of the National Fertilizers
Limited, New Delhi, for the year 2009-2010.
(i1)  Annual Report of the National Fertilizers Limited, New Delhi, for the
year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3721/15/10)
(i) Review by the Government of the working of the Madras Fertilizers
Limited, New Delhi, for the year 2009-2010.
(i1)) Annual Report of the Madras Fertilizers Limited, New Delhi, for the
year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3722/15/10)
(1) Review by the Government of the working of the Fertilizers and
Chemicals Travancore Limited, Cochin, for the year 2009-2010.
(i1)  Annual Report of the Fertilizers and Chemicals Travancore Limited,
Cochin, for the year 2009-2010, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3723/15/10)
(1) Review by the Government of the working of the Fertilizers Corporation
of India Limited, New Delhi, for the year 2009-2010.
(1)) Annual Report of the Fertilizers Corporation of India Limited, New
Delhi, for the year 2009-2010, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3724/15/10)
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)

(6)

(7)

(®)

(1) Review by the Government of the working of the Rashtriya Chemicals
and Fertilizers Limited, Mumbai, for the year 2009-2010.
(i) Annual Report of the Rashtriya Chemicals and Fertilizers Limited,
Mumbai, for the year 2009-2010, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3725/15/10)
(1) Review by the Government of the working of the FCI Aravali Gypsum
and Minerals India Limited, Jodhpur, for the year 2009-2010.
(1))  Annual Report of the FCI Aravali Gypsum and Minerals India Limited,
Jodhpur, for the year 2009-2010, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3726/15/10)
(i) Review by the Government of the working of the Karnataka Antibiotics
and Pharmaceuticals Limited, Bangalore, for the year 2009-2010.
(i) Annual Report of the Karnataka Antibiotics and Pharmaceuticals
Limited, Bangalore, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3727/15/10)
(1) Review by the Government of the working of the Projects and
Development India Limited, Noida, for the year 2009-2010.
(1)  Annual Report of the Projects and Development India Limited, Noida,
for the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3728/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIYAPPA): I beg to lay on the Table a copy each of the following papers (Hindi

and English versions) under sub-section (1) of Section 619A of the Companies Act,

1956:-
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(1

)

3)

4

(1) Review by the Government of the working of the Container Corporation
of India Limited, New Delhi, for the year 2009-2010.
(i1) Annual Report of the Container Corporation of India Limited, New
Delhi, for the year 2009-2010, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3729/15/10)
(1) Review by the Government of the working of the Indian Railway
Catering and Tourism Corporation Limited, New Delhi, for the year 2009-2010.
(i1)  Annual Report of the Indian Railway Catering and Tourism Corporation
Limited, New Delhi, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3730/15/10)
(i) Review by the Government of the working of the IRCON International
Limited, New Delhi, for the year 2009-2010.
(1))  Annual Report of the IRCON International Limited, New Delhi, for the
year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3731/15/10)
(1) Review by the Government of the working of the Konkan Railway
Corporation Limited, New Delhi, for the year 2009-2010.
(1)  Annual Report of the Konkan Railway Corporation Limited, New Delhi,
for the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3732/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): I beg to lay on the Table:-

(1

A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-
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(@) (1) Review by the Government of the working of the National Textile
Corporation Limited, New Delhi, for the year 2009-2010.

(1)  Annual Report of the National Textile Corporation Limited, New Delhi,
for the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3733/15/10)
(b) (i) Review by the Government of the working of the Cotton
Corporation of India Limited, Mumbai, for the year 2009-2010.

(1)  Annual Report of the Cotton Corporation of India Limited, Mumbai, for
the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3734/15/10)

(c )(1) Review by the Government of the working of the Jute Corporation of
India Limited, Kolkata, for the year 2009-2010.
(1)  Annual Report of the Jute Corporation of India Limited, Kolkata, for the
year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3735/15/10)
(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Export Promotion Council for Handicrafts, New Delhi, for the year 2009-2010,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Export Promotion Council for Handicrafts, New Delhi,
for the year 2009-2010.

(Placed in Library, See No. LT 3736/15/10)
3) @O A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Carpet Technology, Bhadohi, for the year 2009-2010,
alongwith Audited Accounts.
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(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Indian Institute of Carpet Technology, Bhadohi, for the
year 2009-2010.

(Placed in Library, See No. LT 3737/15/10)
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M.
PALLAM RAJU): Ibeg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Mazagon Dock
Limited, Mumbai, for the year 2009-2010.

(1)  Annual Report of the Mazagon Dock Limited, Mumbai, for the year
2009-2010, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 3738/15/10)
(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Himalayan Mountaineering Institute, Darjeeling, for the year 2008-2009,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government
of the working of the Himalayan Mountaineering Institute, Darjeeling, for the
year 2009-2010.
(Placed in Library, See No. LT 3739/15/10)

... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER
RESOURCES (SHRI PAWAN KUMAR BANSAL): On behalf of Shri S.S.
Palanimanickam, I beg to lay on the Table a copy of the 15" Progress Report (Hindi
and English versions) on the Action Taken pursuant to the recommendations of the
Joint Parliamentary Committee on Stock Market Scam and matter relating thereto,
December, 2010.
(Placed in Library, See No. LT 3740/15/10)
... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI JITIN PRASADA): I beg to lay on the Table a copy each of
the following papers (Hindi and English versions) under sub-section (1) of Section
619A of the Companies Act, 1956:-
(1) () Review by the Government of the working of the Engineers India

Limited, New Delhi, for the year 2009-2010.

(i)  Annual Report of the Engineers India Limited, New Delhi, for the year

2009-2010, alongwith Audited Accounts and comments of the Comptroller and

Auditor General thereon.

(Placed in Library, See No. LT 3741/15/10)

(2) (1) Review by the Government of the working of the Biecco Lawrie

Limited, Kolkata, for the year 2009-2010.

(1)  Annual Report of the Biecco Lawrie Limited, Kolkata, for the year
2009-2010, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 3742/15/10)

... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER
RESOURCES (SHRI PAWAN KUMAR BANSAL): On behalf of Shri Arun Yadav,

I beg to lay on the Table a copy each of the following papers (Hindi and English

versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1

)

3)

4

(1) Statement regarding Review by the Government of the working of the
HMT Limited, Bangalore, for the year 2009-2010.
(i1)  Annual Report of the HMT Limited, Bangalore, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT 3743/15/10)
(1) Statement regarding Review by the Government of the working of the
Cement Corporation of India Limited, New Delhi, for the year 2009-2010.
(i1))  Annual Report of the Cement Corporation of India Limited, New Delhi,
for the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3744/15/10)
(1) Statement regarding Review by the Government of the working of the
Hindustan Paper Corporation Limited, Delhi, for the year 2009-2010.
(11)  Annual Report of the Hindustan Paper Corporation Limited, Delhi, for
the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3745/15/10)
(1) Statement regarding Review by the Government of the working of the
Engineering Projects (India) Limited, New Delhi, for the year 2009-2010.
(1)  Annual Report of the Engineering Projects (India) Limited, New Delhi,
for the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3746/15/10)
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)

(6)

(7

(®)

(1) Statement regarding Review by the Government of the working of the

Triveni Structurals Limited, Allahabad, for the year 2009-2010.

(i)  Annual Report of the Triveni Structurals Limited, Allahabad, for the
year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3747/15/10)
(1)  Statement regarding Review by the Government of the working of the
Bharat Pumps and Compressors Limited, Allahabad, for the year 2009-2010.
(i) Annual Report of the Bharat Pumps and Compressors Limited,
Allahabad, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3748/15/10)
(1) Statement regarding Review by the Government of the working of the
Bridge and Roof Company (India) Limited, Kolkata, for the year 2009-2010.
(i1)) Annual Report of the Bridge and Roof Company (India) Limited,
Kolkata, for the year 2009-2010, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3749/15/10)
(1)  Statement regarding Review by the Government of the working of the
Tungabhadra Steel Products Limited, Tungabhadra Dam, for the year 2009-
2010.
(i)  Annual Report of the Tungabhadra Steel Products Limited,

Tungabhadra Dam, for the year 2009-2010, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3750/15/10)
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12.01 hrs.
COMMITTEE ON ABSENCE OF MEMBERS FROM THE SITTINGS OF
THE HOUSE
3" Report

ST, TORM (ATFS): 7RG, H GH D OBl 9 FERl DI Uiy dde afFfa &1 A
gfcrdeT (fe=t o SISl HwehRvT) U HRall gl

MR. CHAIRMAN : Shri Sharad Yadav.
... (Interruptions)

MR. CHAIRMAN: Shri J.P. Agarwal.

... (Interruptions)

12.1% hrs.

STANDING COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES, LAW
AND JUSTICE

44™ Report
SHRIMATI DEEPA DASMUNSI (RAIGAN]J): I beg to lay on the Table the Forty-
fourth Report (Hindi and English versions) of the Standing Committee on Personnel,
Public Grievances, Law and Justice on the Constitution (One Hundred and Fourteenth
Amendment) Bill, 2010.

... (Interruptions)
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12.1% hrs.
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the 6™
Report of the Standing Committee on Coal and Steel on Demands for
Grants (2010-11) pertaining to the Ministry of Steel"

THE MINISTER OF STEEL (SHRI VIRBHADRA SINGH): I beg to lay the

statement on the status of implementation of the recommendations contained in

the Sixth Report of the Standing Committee on Coal and Steel (Fifteenth Lok

Sabha) in pursuance of the direction 73-A of the Hon'ble Speaker, Lok Sabha vide

Lok Sabha Bulletin - Part II dated the 1% September, 2004.

The aforesaid Sixth Report was presented to the Lok Sabha and laid in Rajya
Sabha on the 22" April, 2010. The Report relates to the examination of Demands for
Grants of the Ministry of Steel for the year 2010-2011.

The Committee in the said report has made a total of eighteen
recommendations (contained in eighteen paras) with reference to aims, objectives
and achievements of the Ministry and where action is called for on the part of the

Government.

The Action Taken Statement on the recommendations/observations
contained in the Report of the Committee had been sent to the Standing Committee

on Coal and Steel on the 15™ September, 2010.

The present status of implementation of various recommendations
made by the Committee is indicated in the annexure of the Statement, which is

hereby laid on the table of the Lok Sabha. I would not like to take the valuable

" Laid on the Table and also placed in Library, See No. LT 3751/15/10
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time of the House in reading out all the contents given in the attached Annexure.

I would request that this may be considered as read in the House.
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12.02 hrs.

(ii)  Status of implementation of the recommendations contained in the 212"
and 215™ Reports of the Standing Committee on Industry pertaining to
the Department of Heavy Industry, Ministry of Heavy Industries and
Public Enterprises *

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER
RESOURCES (SHRI PAWAN KUMAR BANSAL): On behalf of Shri Vilasrao
Deshmukh, I beg to lay the statement regarding the status of implementation of the
recommendations contained in the 212" and 215" reports of the Standing Committee
on Industry pertaining to the Department of Heavy Industry, Ministry of Heavy

Industries and Public Enterprises.

12.2Y hrs.

(iii) Status of implementation of the recommendations contained in the gt
Report of the Standing Committee on Rural Development on Demands for
Grants (2010-11) pertaining to the Department of Heavy Industry,
Ministry of the Department of Rural Development, Ministry of Rural
Development**

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
PANCHAYATI RAJ (DR. C.P. JOSHI): I beg to lay the statement on the status of
implementation of recommendations contained in the Ninth Report of the Standing
Committee on Rural Development (Department of Rural Development) (2009-
2010) (15th Lok Sabha) in pursuance of the Direction of the Hon'ble Speaker, Lok
Sabha vide Lok Sabha Bulletin - Part-II dated September 01, 2004.

* Laid on the Table and also placed in Library, See No. LT 3752/15/10
** Laid on the Table and also placed in Library, See No. LT 3753/15/10
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The Ninth Report of the Standing Committee on Rural Development (15"
Lok Sabha) was presented to the Lok Sabha on /6¢h April, 2010. The Report relates
to the examination of Demands for Grants of the Ministry of Rural Development
(Department of Rural Development) for the year 2010-11. Action Taken Report on
the recommendations/observations contained in the report of the Committee was sent

to the Standing Committee on 30™ September, 2010.

There are 36 recommendations made by the Committee in the said report
where action is called for on the part of the Government. These recommendations
mainly pertain to the issues concerning the schemes for National Rural Employment
Guarantee Act, Swaranjayanti Gram Swarozgar Yojana, Rural Housing, Pradhan
Mantri Gram Sadak Yojana, Vigilance and Monitoring Committee and finalisation of

BPL List, etc. for proper implementation of the programmes.

The present status of implementation of the various recommendations made
by the Committee is indicated in the annexure to my Statement, which is laid on the

Table of the House. I would request that this may be considered as read.

12.2Y; hrs.

(iv) (a) Status of implementation of the recommendations contained in the
2" Report of the Standing Committee on Chemicals and Fertilizers
pertaining to the Department of Fertilizers, Ministry of Chemicals
and Fertilizers; and ~

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS
AND FERTILIZERS (SHRI SRIKANT JENA): I beg to lay the revised
statement on the status of implementation of the recommendations
contained in the 2™ report of the Standing Committee on Chemicals and
Fertilizers in terms of direction of the Hon. Speaker, Lok Sabha.

" Laid on the Table and also placed in Library See No. L T 3754/15/10
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The Standing Committee on Chemicals and Fertilizers, in its second report
have made 27 recommendations. Detailed reply to each of the recommendations has
been sent to the Committee on 8.3.2010. Gist of the recommendations and the present
status of action taken on the 27 recommendations of the 2" Report are laid on the

Table.

12.2% hrs.

(iv) (b) Status of implementation of the recommendations contained in the
6™ Report of the Standing Committee on Chemicals and Fertilizers
on Demands for Grants (2010-11) pertaining to the Department of
Fertilizers, Ministry of Chemicals and Fertilizers *

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): I beg to lay the statement on the status of
implementation of the recommendations contained in the 6™ report of the Standing
Committee on Checmials and Fertilizers in terms of direction of the Hon. Speaker of
the Lok Sabha.

The Standing Committee on Chemicals and Fertilizers, in its sixth report have
made 9 recommendations. Detailed reply to each of the recommendations has been
sent to the Committee on 9.8.2010. Gist of the recommendations and the present

status of action taken on the 9 recommendations of the 6™ Reports are laid on the

Table.

" Placed in Library, See No. LT 3755/15/10
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STANDING COMMITTEE ON URBAN DEVELOPMENT
12™ and 13™ Reports

#it ¥RT AEa (WEQRT): "oy, H el faerd wadl w9 (2010-2011) & FEfaRad Hi-

TS-PRATe! yfade (fB=a qm 3ol AwhRol) UKId BT &

(1) =8l e w31y & ‘sraMi &1 Al (2010-2011)" & ddg ¥ AT & o afdded
(159 s W) 7 ofafde RIwGIRel W IReR gR S-Ts-HRdEl & In 7 affa &1 124t
gfded (1541 @l |qI) |

(2)  omETE R BN TR IUIHAA HATGT B ‘SIIMI B AN (2010-2011)° b Hdg H
A & Arad gfideT (1581 e 9w # sfafde ReRell )R IReR gRT $-T3-hridrel & ax
H |fafa &1 1331 gfaded (1541 @ | |
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MATTERS UNDER RULE 377"
MR. CHAIRMAN : Matters under Rule 377 shall be laid on the Table of the House.
Hon. Members may send slips immediately at the Table of the House as per the

practice.

(i) Need to restore the Air India flights withdrawn from Indo-Gulf sector
and to extend Delhi-Bangaluru flight upto Calicut in Kerala

SHRI M.K. RAGHAVAN (KOZHIKODE): Air India is operating flights from
Kozhikode (Calicut) since the opening of the Airport. The Indo-Gulf sector is one
of the largest profitable sectors. However, since the last two years, several
operations have been cancelled from here apart from last moment cancellations of
other flights due to various in house reasons. The prominent among them are IC-
997/998 Calicut-Doha-Bahrain-Calicut and 1C-993/994 Chennai-Calicut-Kuwait-
Calicut-Chennai.  Similarly, the flight Nos. IC-537/538 Calicut-Dubai-Calicut and
IC-597/598 Calicut-Sharjah-Calicut are expected to be withdrawn shortly.
Incidentally, the space left by Air India has been taken over by private operators as
well as by the Gulf operators who are operating with full capacity and profitably.
Similarly, the domestic flight Nos. IC-925/926 Chennai-Calicut-Chennai and CD-
993/994 Delhi-Calicut-Mangalore-Delhi which were operating with full capacity
flights have been withdrawn.

In addition to this, there is no flight to Calicut from Delhi in the evening. A
flight presently operating to Bangalore in the evening should be extended to Calicut.

Several requests for restoration of these flights have been made and assurances
were given. However, none of these flights have been restored so far. It is
requested that some measures should be taken for immediate restoration of these

flights and also for the proposed extension of flight from Bangalore.

* Treated as laid on the Table
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(ii) Need to provide funds for installing India Mark-II handpumps in
Bahraich Parliamentary Constituency, Uttar Pradesh

N A [FoR FAS (qeWEA): A FA< A= e § gy o arell 91e | YA &
H WA BN Al Yold Bl USNd Bl A8l B Yo § NG B A e §l ugid
Yo O | F8 & ARl B 3ME THR B SHIRAT 8 W@ &l qe¥Igd B ARl Bl g TId ®
fU WX gRT AHeT &5 H SfA A2 gew TIET BT R fhAr WA 8, o Bg A
faepr WA & TFie & Sruerd | ATt i i We 9wk U S M, Seue
TENgT §R1 597 S0SAT AH-2 BSUH & AU 213.42 g WYY BT UTaber- AT AT 8| A<
eI foTel B ST (ITHIOT &) JTHIT 30 o g

3 W B WHR A JRY & [P SIG H IgNd UISd Bl FHRT R B D [og Qg
Y Wb B AJAR 597 SIUSAT ADH-2 S8YH oA & oY U e=RIfT Wiha BT Bl

FHaT BN
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(iii) Need to set up a railway wagon factory at Kazipet in Warangal
Parliamentary Constituency, Andhra Pradesh

SHRI RAJAIAH SIRICILLA (WARANGAL): I would like to draw the kind

attention of the august House regarding the need to set up a wagon factory in
Kazipet in my Warangal Parliamentary Constituency in Andhra Pradesh.

I wish to state that more than 300 acres of land could be arranged at Kazipet
for the wagon factory and the State Government of Andhra Pradesh has already
written a letter to the Minister of Railways in this regard. If the Government sets up
a wagon factory in and around Kazipet, it will not only become a hub between South
India and North India but will also provide employment to the thousands of people
in my constituency. Kazipet is an ideal place to set up such a factory.

I, therefore, request the Minister of Railways to take immediate steps to set up
a wagon factory at Kazipet in Warangal District in Andhra Pradesh in the remaining
XI Five Year Plan period itself by allocating sufficient funds to fulfill the long
pending and genuine demand of the people of my Warangal Parliamentary

Constituency, Andhra Pradesh.
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(iv)  Need to enhance the amount of funds under Members of Parliament local
Area Development Scheme for drinking water projects and also accord
priority to the proposals given by MPs for Rural Development projects in
their Parliamentary Constituencies

ST o E (YEUR): Q¥ ¥ RN UISd Bl HRT & dR § BB GAd, Ted &

g1, Tellfdod H GHMAR & AT I YISt b BHN BT THRAT TR ThT9T STell oI J8T & AR i
N Yoo W fAffad R ¥ td S ddhe @ Fad BT W I 87 oamgR &Y
TSIl ! FHRT © R H AT e Dl g A 6 59 &5 H ol W bl TR @ 2l
TR FHI-HT TR AT A1 -1 gSU & @ ©, WX dedl STAET Bl <@d §Y YA Dl
ART " 81 & 2l 39 forg ardior faery Ao & siaiia 9l |iEel Bl Sd B GERT B
FRIBROT o |ival & Ydal Dl WIfFdhdr & S A1y iR A9e 9ew @I faer [y @
TR BT & TS A & P a1 A1 @1fy] Jfeh SR yaw § 9 fagradi o oo faers
AT &3 & oy a1 RIS Wy faebr & oy fod o & 99 f2ame & v e g 9 A fagm
TRt w1 ufaffee oear 81 39 &9 IR & BRU GiGE (A & H I faeny d R H
3] HEY HRAl Bl IR I8 I WHT 7 B A1 YD WS Dl 50 [heAHIeR wsh g4 T
500 TSTH MM & AMGR G R iR I8 A s WR R TN Bl S|

HeT B qEAH W ABR U JRY & b AISE Taoidl b GHRAT & PRI o Aiqal bl
MfE MfIHR &7 SR 3R 3978 wRaral 1 mAfHdma & S|
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v) Need to increase the quota of Kerosene for fishermen in Kerala

SHRI CHARLES DIAS (NOMINATED): There are more than 17000 outboard
kerosene-operated traditional fishing crafts operating in Kerala.  The requirement of
Kerosene for these units is worked out to 5786 KL per month.  But, the actual
allocation from the Public Distribution System is only 2531 KL per month. There is a
wide gap of 3255 KL of Kerosene per month against the actual requirement in
traditional fisheries sector. The present allocation of Kerosene is sufficient only for
around 10 days in a month. For the remaining days, the fishermen are forced to
remain either idle or to buy Kerosene from open market by paying higher rates. This
has resulted in a situation where there is already sharp drop in the income levels of
traditional fishermen which may push them to the brink of starvation.
In view of the sad plight of the traditional fishermen, I would urge the Union
Government to take immediate steps to increase the Kerosene quota for traditional

fishermen in Kerala.
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(vi) Need to provide adequate quantity of fertilizers to farmers in Faizabad
and Barabanki districts in Uttar Pradesh

31, fe @ (B9EE): SR USY & 9EYG HoEE deT qREdG! SEe), S f6 W dre aq
&3 HOERE & AT AW 8, H [HAF B HAS DI oIy D 39 AGA 1 WIE DI -8R fdheard Bl

AT BRAT TS & Bl

TRBR §H PHI DI G DI & oY A ABR D ST S H&H SO Dl DIIATE BN
e fRaTl Bl RS Wie SucTel 8 0o |
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(vii) Need to set up forest-based industries in Gumla and Lohardaga districts
of Jharkhand

2 YT WA (AeRam):  ARES Jaw ¥ fARIwex el @ ddievem el § ggR 9 7 991 |
3P YHR & SIS U BT &1 37 IUTGl ¥ A7 S dTell aRgY SR H Jaferd Ud SN bt
S €1 UReg, 39 & A @ 3R SENT A&l 8 @ BRI A A g7 avg3 b I«IE A g &
B 2 R A& AH oA H| T SARN B S WR W RAEN T BN & SR Ag B
ST T IR /AT H AR & 3fawR 9t 181 &1 7 38 2

W TS AEGH F A AT 73 S A e 2 6 39 & § g PR g aF
MR FENT MY SR, a9 6 g7 SR A a9 arell axgeil &1 dags d e 8 | |
HIL-A1Y &l & AN Dl AT ISR & 37aER YT 8l Ab |




09.12.2010 33

(viii) Need to prevent the entry of multinational companies in retail sector in
the country

2t e e (FaaqR): s ARHR o & Yol AR H Joer faaeh fae &1 @98 < o <@
2l 39 fou ue aReal 73 SR &x afenfie Hify vd dag= o 3 @ qeh 21 afe <o A
T UM YT AR H I A1 <% S PG Ui BIS BIC AN AR ATHT 5 8 U
AN, S ReA AMUR A IS 8 &, RONR & HAR W Ugd SRR | ST &1 81 39 qgRIey
FHUET gRT WY WAl A IAE WIGH 99 9 D N F 39N Sy A#feAt &1 o & @ =&
SIRAT| |1 & ATl Bl PREAR REE IRAT| U H #eled $© 99 16 A Sl Py
ARl B Fq TSI WIGER B SRA 3R BN IA@ B diHdl B[R g9 el J g
SR 3R B9 {HAM S5 81l BI Hoydell a9 SIRAT| GaxT AR H U faeel [ar &1 usel
A & Ry 8 %@ 21 SF, 2009 H Aoy HATT B Wl GwE afifa B Rac d 9 swd
R 9wl fewolt & 72 21 MUY e 2 6 TP AR el IRPR gRT < H ASHIR & 3a9N)
P Q@1 S B I Bl SN I 2 T8 AN AR G AUR gy A e & S

TEIT BUFRT BT RAMT SBR BRAST ARN BT ISR DR Td [HAMI BT dGAT a1 BT B

HAT ST &l %, ST IhTel DT ST IR Bl
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(ix) Need to waive off the loans taken by farmers from the Cooperative
Society in district Balia, Uttar Pradesh

sit et oeR (afern): d oud HIEH W WRGR HI M qfelIT SUS & HURRK PHYDI B
AT B AR feerrn =red g1 fhami 7 99 1997 & Y4 WgT WedhR A & wemd I i
Td IaRep| B oY BIe-BIC H1 fo 9| IR-GR JTdhiad AU & AT A YD R Bl J&RI
PR U H qEY BTl a¥ 2008 § Bg GRBR B KU BT ASHT] B Idid W 3R Nd el
el 3 Fud onfde v F W FTH FAGR T IR F01 gH A R 2

3 WRBR W A YRR 3RY 2 fb WBR 2008 BT X8 & S HYDI BT KU W ATH
HY A1 39 AR BT | 0 Aol Ud g1 9 0N [HAM B Hrell g § Fabren SR il
Y T %0 & forg urd & |
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(x) Need to provide free higher and technical education to girls belonging to
economically-poor families

A EaRY odt (SRRARQR): WRA WBR Fiferaral &1 1241 wer dd :ged Rien g
B 8, DT ApRAS IRUM T & qH7 H 1041 a1 1241 & wdern gRomEl § dsfbal &
TS M I <@ S WhdT 2| a8 Iea e qen qa-iat Rem § @18 srfaRew gfaen orsfemat
Pl YaE T 2, e HRU e gRAR B ASfhAl DI S e aur Jhie! en @ dfd
el gl B

3 Bve WOR A I8 AN Hxal g (b e e gur ot Ren § ydw wden §
B dTel TRIG TRAR DI ASfbAl BT 1:geeh e WA WRDR gRT Y& Bl S dqTfep Afgersit
P YFTERY T ¥ iR 21fdd 93 ID |
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(xi) Need to provide adequate financial assistance to the Government of Tamil
Nadu for speedy rehabilitation of rain and flood affected people in the
State

SHRI R. THAMARAISELVAN (DHARMAPURI): I would like to bring to the
notice of the Central Government that due to incessant and continued rains all over
Tamil Nadu because of onset of the North East Monsoon, almost entire Tamil Nadu
has been badly affected by floods and paralysed the normal life there. Several
hundred crores of rupees worth properties have been lost and till today more than
200 people have lost their lives in various rain-related incidents. Over 3.20 lakh
houses have been affected as well as more than 50,000 hutments were fully or
partially damaged leading to several lakhs of people homeless. The flooding has
submerged fields up to 1.5 feet and 2 feets, and over 15 lakh acres of standing crops
submerged in rain water. More than 5,000 cattle stock perished in floods. However,
to support the State Government of Tamil Nadu to over come this crisis arising out of
Natural Calamities, I urge upon the Central Govt. to provide Rs. 1,607 crore from, the
National Calamity Relief Fund immediately as demanded by the State Government of
Tamil Nadu, so that the relief measures taken by the State Government on war-footing

basis is not affected in any way.



09.12.2010 37

(xii) Need to extend credit facility to the retired Government employees by the
empanelled hospitals under the Ministry of Health and Family Welfare

SHRI T.R. BAALU (SRIPERUMBUDUR): The Ministry of Health & Family
Welfare has issued directions to all hospitals on CGHS panel to admit retired CGHS
beneficiaries who are also senior citizens in cases of emergency and to extend credit
facility to them.

[ am to inform you that almost every hospital on CGHS panel is ignoring the
above directions of the Ministry and refusing admission to retired CGHS
beneficiaries on one pretext or other causing a lot of trouble to these senior citizens
and retired Government servants. The retired CGHS beneficiaries, whose only
source of income is their meagre pensions, are facing tremendous financial
difficulties in getting emergency treatment at these hospitals. They do not admit
them citing the reasons that they do not have bed to accommodate them in their
hospitals. Due to emergency, the senior citizens/patients try to convince them by
saying that let the hospital not extend any credit facility to them but admit them, and
they will foot the bills directly to the Ministry of Health and Family Welfare and
claim the payment directly. Now, the CGHS dispensaries invariably do not release
or credit the payment into the accounts of these retired officers or senior citizens
either by citing one reason or the other thus causing insurmountable problems to
these retired Government servants.

It 1s, therefore, requested that all hospitals on CGHS panel be directed again to
extend credit facility to retired CGHS beneficiaries in cases of emergency or else
they may be blacklisted and action may be taken against those hospitals. In
order to have proper implementation of these instructions, a special cell be opened in
the Ministry of Health & Family Welfare to look into all the complaints in this
regard in a time-bound manner. Besides this, steps may be taken to ensure that bills
of hospitals on CGHS panel are cleared by Ministry of Health & Family Welfare in

time so that retired Government employees do not face any problem.
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(xiii) Need to install adequate number of ATMs of Nationalised and Private
Sector Banks in Siwan district, Bihar

3t o udrer Ired (Ram): 1N 99y &F diad & e Riamria e e oeR afed
it §B1 & TIAGH TEDI b AU H a2l W IUHd dbi qAT TS O™ -
318 31,377 1.5, YaiSl 4o |fed o dhi @ TELTH UTED & U H 98d HH ol Ha
IR I B AT ST GINT 8 qAT AHRSD GEHIv | 984 Ayl orerl gl I8 W 17 A
T 31 T.eTR.STE. i Re0 € T WRaay & sy el wowa @t wrE <7 €1 39 e
H sreqdees, fUoer i, rgqfud Sfo-Sonfa o d@ar W ggarad # 8, el vélga. &
oY & et urar ©l

ar: # faw w5 @ A FRar g 6 9t I<Juda den wiEde @i & Q.ELuA dgard
AT # el e § FAreiy Wil SR A1 db & UTeeh] bl Agload 8 A |

... (Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet tomorrow, 10" December,
2010 at 11 a.m.
12.04 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
OE'riday, December 10, 2010/Agrahayana 19, 1932 (Saka).



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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